List of Operational

Name of the Corporate Debtor: MAIYAS RESTAURANTS PRIVATE LIMITED
te Insolvency Resolution Process: 01.06.202¢

than Works

) as on 03.08.2026

Details of Cl

Admitted

Date of Receipt,

urity interest

ctv? (Yes/ No)

% of voting share in CoC

be set off

rification

11062026

21733300

Operational Credit

NO

217,333.00

"As per the documents made available to us
by the claimant, The date of default fals
beyond the prescribed limitation period of
three years and, accordingly, the claim is
considered time-barred.

Print Mark

12062026

70511500

Operational Credit

NO

70511500

Avwaiting information and relevant
supporting documentation from the
claimant.

Spice Rush

11062026

694.238.00

38376100

‘Operational Credit

NO

310477.00

Part amount claimed i time barred and
hence rejected. Part amount claimed has
been admitted based on verification of

MR Betgeri

11062006

843,02300

Operational Credit

843,003.00

“As per the documents made available to us
by the claimant, The date of default falls
beyond the prescribed limitation period of
three years and, accordingly, the claim is
considered time-barred.

ey

11062026

239417600

239417600

Operational Credit

‘Amount claimed has been verified and
admitted based on relevant supporting

Highway Star Rest and Recreat

te Limited

10.06206

2702386900

7023869.00

Operational Creditors

NO

‘Amount claimed has been verified and
admitted based on relevant supporting

Fruit Matrix

206206

3016103.00

3016103.00

The claimant has produced a valid
acknowledgement of deb signed by person
authorized by the CD. Hence the claim has
been verified and admitted based on
relevant supporting documents evidencing
e claim

13062026

95,99321.66

Operational Credit

NIL

NIL

NO

NIL

NIL

NIL

95.99,321.66

“Awaiting Clarification and relevant
supporting documentation from the
claimant

Rohit Malik
Total

NIL
3281790900

NIL

NIL

NIL

NI

NIL

NIL
115350000




